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MINISTRY OF ENVlRONI\-IENT' AND FORESTS

'NOTIFICATION '

. New Delhi, the 25th February, 2013

5.0. 495(E).—In exercise of the powers conferred by sub - section (2) of section 38L

of the Wild Life (Protection) Act, 1972 (33 of
the following members to the National Tiger

Gazette

4 for that purpose makes the
ﬂ\eGovammentoflndiainthemnhﬁ'}'

dated the 4% September, 2006 namely:-

In the said notification, for serial numbers 3,

1972), the Central Government hereby appoints
Conservation Authority for the period specified

against their names with effect from the date of publication of this notification in the Official

following further amendments in the notification of

of Environment and Forests: aumber 5.0 1403 (E),

4 and 5 and the entries relating thereto,

the following serial numbers and entries shall be substituted namely:-

- Smt. Maneka Gandhi,
Member of Parliament

(Lok Sabha).

’Member . ' .

(She shall hold office up to 20
September, 2015 or till she ceases fo be
a Member of Lok Sabha, whichever is

earlier.

4. Shi. Sajjan Verma,

Member of Parliament (Lok Sabha).

- Member

(He shall hold office up to 20%
September, 2015 or till he ceases tobea
Member of Lok Sabha, whichever is
earlier,

5[ Sivi P Bhatiacharys,

Member of Parliament (Rajya Sabha).

| Member of Rajya Sabha, whichever is
earlier.”. '

- Member
(He shall hold office up t0 20
September, 2015 or ill he ceases to be a

F/No7 15-25/2009-NTCA]

Dr. RAJESH GOPAL, Addl. Director Generdl of Forests (Project Tiger)

« Note :- The

—_

dated the 4% September, 2006 and

published i the Gazette of India,

notification constituting the National Tiger Conservation Authority was
Extre
subsequently amended as follows:-

vide notification number 5.0 1403 (E),
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Not

applicabté

:

By deputation

By transfer on deputation:

Officer(s) of the Audit and Accounts
Service Defence Accounts -Service,
Railway Accounts Service: -

(i) Holding analogous post or

(ii) Accounts officer in the Grade Pay
of Rs. 5400 with five years regular
service or

(iii) Accounts Officer or Assistant
Accounts Officer in the Grade Pay of
Rs, 4800 with six years regular service
or

(iv) Assistant Accounts Officer or
Senior Accountant with Grade Pay of
Rs. 4600 with seven years regular
service.

Note: (1) The maximum age limit for
appointment by transfer on deputation
shall be, not exceeding 56 years of
age, as on the closing date of receipt of
application.

Note: (2) Period of deputation shall
ordinarily not to exceed three years.

"Does not exist | For approval of

recruitment rules.
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[F. No. 15-23/2012-NTCA]

Dr. RAJESH GOPAL, Member Secy. (National Tiger Conservation Authority)
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1. 5.0 1889 (E), dated the 2" November, 2006;
- 2.80: 981(E) dated the 13% June, 2007;
3. No.15-25/09 NTCA. - published in the Gazette of India Extra Ordinary, Part III Section 4
dated the 4% September, 2009;

4 Nb.15-25/09 -NTCA. - published in the Gazette of India Extra Ordinary, Part III Section 4
dated the 17 September, 2010; B

5. 6.0.1440(!) dated the 21# June, 2011 and
6. 8.0. 2276(E) dated the 21 September, 2012.
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